NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH
NEW DELHI

C. P. NO. 30/2007
CA.NO. 90§ \

PRESENT: SMT. INA MALHOTRA

Hon’ble Member (J) |

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 27.10.2016
NAME OF THE COMPANY: Sh. T.R Arya V/s. M/s. Dilawari Motors Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

The petitioner’s application for amendment being CA 208/14 was notified for
today. Ld. Counsel for the respondent has placed some more citations in support of his
arguments. Since the copy of the compilation has been given to the opposite counsel in

court today itself. Re-notify this case for further arguments/orders on 25.11.2016.
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